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Secondary School Examination

Scheme No. Appeared No. Passed Pass %age
1 2 3 4
All India -1990 128859 100770 782
Delhi -1990 96685 47168 48.8
Senior School Certificate Examination

All India -1988 53456 44482 832
Delhi -1988 50843 42093 82.8

All India -1989 63300 53344 842
Delhi -1939 49131 39922 81.2

All India -1930 73282 57161 78.0
Delhi -1980 62784 45117 71.9

[ Translatior {d) the break-up of the grants givento

Implementation of Three Language
Formuin ot 12 Pius 2 Level

1753. PROF. RASA SINGH RAWAT:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the steps being taken by the Gov-
ernment to implement three language for-
mula at 10+2 levei;

(b) the arrangements made for teach-
ing and study of three language formula,
State-wise;

(c) the efforts being made by the Gov-
ernment to develop official language Hindi
as a link language and the details of the
duties assigned to various agencies for the
same; and

various Hindi voluntary organisations during
the last three years for propagation and
cenducting examinations in Hindi?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRIRAJMAN-
GAL PANDE): (a} to {d). The requisite infor-
mation is given ir. the Statement below.

STATEMENT

The Natonal Policy on Education (NPE)
1968 envisaged that at the secondary stage,
the State Governments should adopt and
vigorously implement the Three Language
Formuta which includes study of a Modern
Indian Language, preferably one of the
Southern languages, apart from Hindi and
English in the Hindi-speaking States and of
Hindi along with the regional language and
English in the non-Hindi speaking States.
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The National Policy on Education, 1986 has vij  Meghalaya
endorsed this provision about teaching of
language. ix) Orissa

2. With the exception of Tamil Nadu, x) Punjab
which is implementing a Two Language
Formula, all the States have accepted the xi) Rajasthan
Three Language Formula in principle. The
extent of implementation varies from State xii)  Sikkim
to State. The States and Union Territories
which areimplementingthe Three Language xiii)  Uttar Pradesh
Formula are:-

xiv)  Chandigarh
i) Andhra Pradesh

XV) Dadra and Nagar Haveli

i) Goa
xvi)  Daman and Diu

iii) Himachal Pradesh
xvi) Lakshadweep

iv) Karnataka
xviii) Pondicherry (Mahe and

v) Kerala Yanam regions only)
vi) Madhya PradesH: 3. In the States and UTs listed below,
arrangement for study of the third language
vii) Maharashtra is limited to the upper primary
States Arrangements for study of
third language provided upto
i) Arunachal Pradesh Class Vil
i) Assam Class VI
iii) Bihar Class VIli
iv) Haryana Class VI
v) J&K Class VIil
vi) Manipur Class Vil
vii) Mizoram Class Vill
viii) Nagaland Class VIl
ix) A & N Islands Class VIlii

x) Delhi Class VIii
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4. In the following States and Union
Tenitories, study of a third language is op-
tional at the secondary stage:-

i)  Gujarat
i)  Haryana
iy  Tripura

v)  Jammu and Kashmir
v)  West Bengal
vi}  Delhi

5. Article 346 of the Constitution of India
reguiates use of official language for com-
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munication between one State and another
or between a State and the Union. The
Legislature of a State may adopt Hindi or any
one or more languages as the language or
Languages to be used for all or any of the
official purpose of that State. The Depart-
ment of Official Language under Ministry of
Home Affairs is the agency in the Union
Govermment.Each State Government des-
ignates a Department o look after the use of
official language in the state.

6. The break-up of the grants given to
various Voluntary Hindi Organisations dur-
ing the last three years for the propagation
and conducting examinations in Hindi are as
follows:-

(Rs in lakhs)
1987-88 1988-89 1989-90
116.08 209.93 348.79

Grants to Central Universities

1754. PROF. RASA SINGH RAWAT:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) the amounts of and the purpose for
which grants were given o the Central uni-
versities during the last three
years,separately;

(b) the annual budgets of the Central
universities, the strength of staff and the
number of depariments and students;

(c) whether any complaints have been
received about irregularities in regard to
appointments and promations in Central
universities;

(d) # so, the details thereof and the

action taken by the Government in this re-
gard;

fe} whetherthe Govemment proposeto
oper a new Central University during the
Eight Five Year Plan; and

(f) if so, the details thereof?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRIRAJMAN-
GAL PANDE): (a) and (b). Grants provided
to the Central Universities, both for develop-
ment (Plan) and for maintenance (Non-Plan)
during the last three years is given in State-
ment-1

Information regarding strength of staff,
number of Departments and studentsisgiven

in Statement-li

The annual Non-Plan budget of Central





